
HIGH COURT OF JUDICATURE AT HYDERABAD
FOR THE STATE OF TELANGANA AND THE STATE OF ANDHRA PRADESH

NOTIFICATION No. 94/2014-RC

The candidates with the following registered numbers are declared to have
been provisionally selected for recruitment to 6 posts of District Judge (Entry
Level) by direct recruitment and for 2 posts by transfer through a Limited
Departmental Competitive Examination (Accelerated recruitment by Transfer):

DIRECT RECRUITMENT

SL. REGD. 1 NAME OF THE CANDIDATE
NO. NO.

1. 1633 B.S.VenkataHimaBindu

2. 1795 Nagaraju Madaboina

3. 1972 Manohara Reddy Gontu

4. 1034 Prema Latha Nukala

NOTE:

Two (2) ST vacancies notified along with other vacancies are unfilled, due to non
availability of eligible candidates in this category, as such, the said two vacancies are
directed to be carried forward for the next recruitment.

BY TRANSFER THROUGH A LIMITED DEPARTMENTAL
COMPETITIVE EXAMINATION

(ACCELERATED RECRUITMENT BY TRANSFER)

SL. REGD. NAME OF THE CANDIDATE
NO. NO.

1. 1967 B. Prathima

2. 1919 Raju Chimiamsetty

Note: The provisional selection list of above candidates is subject to outcome of PIL 31 of
2015 and batch.
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